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the consideration of Government to reduce 
the cost of steel production in the couotry; 

(b) jf so, whether r ceotly he had talks 
with the Chief Executives and Operation 
Ivianagers of S5e I Authority of ' India to 
reduce th~ co t of teel production in the 
country; 

(c) if so, the details theteof; and 

(d) the steps contemplated by Govern-
ment to improve the condition of steel 
plant 1 

THE M (NISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) to (d). 
Government expects its publ ic sector 
mana em ot to con tantly make efforts to 
contain the costs of production. At a 
meeting held on October J 6, 1985, the 
Chief Execntive of the integrated steel 
plants of SA(L were advised that keeping 
costs down should be one of their major 
object i ves. 

Co t of production is expected to be 
controlle-d through higher production and 
productivity, better utilisation of capacities, 
better technological norms, saving in energy 
utilisation and containment of laboar costs. 
These obj .. ctives will be achieved in the 
VII Plan through technological upgradation, 
better maintenance and debottlenecking of 
the plants. 

The following measures. some of which 
are "If a continuing nature, have b ... en 
taken b SAIL to control the cost of 
producti n : 

(i) T.here is regular monitoring of 
cost of prod~ction both at the 
corporate and "tarrt- vel. The 
variances are brought to the 
notice of management and dis .. 
cussed for corrective action. 

(ii) The Corporate management has 
laid greater emphasis on the need 
to reduce co t of production by 
stress; Ig nece sity for optimal 
utilisati n of available sources 
within the organhation. 

(iii) The cost like overtime, demur-
rage are being ~ontrol1ed through 

ript rnpDetarl limits, 

• 

(iv) SAIL has drawn up programmes 
of Energy conser va tion. These 
have been discussed at the Board 
level for implementation. 

(v) A pr gramme uf m dernisation i 
be ing undertaken to improve tbe 
cO.1ditioo of tbe plants. 

The efforts are in th~ direc tion of 
bringing all round c t consciousness 
a mong officers a nd workers at a 11 levels. 

D • .4.. to Public Servants 

877. SHRr P.R . KUMARAMANGALAl\.i 

SHRI C.-JINTA MOHAN ~ 

Will th Mini ter of FINANCE be 
pleased to sta te : 

(a) whether it is a fact that the Dear-
ness allowance paid to Central Government 
employee~ does not neutralise the hikes in 
prices of essential goods; and 

(b) if so, whether Government propose 
to suitably r~V ls e the present periodicity of 
one year and 8 points as is b ... ing done by 
L I.e., ban ks and othr.-r public sector 
units? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARD HANA POOJARY): (a) Under 
the present scheme of D~arness Allowance, 
full neutraJisadon is ensured to Central 
Government employees receiving pay upto 
Rs. 400/ .. and 750/ 0 neu tralisation for these 
getting pay of Rs. 400/- and upto Rs. 1000/-, 
The level of neutralisation tapers off at 
senior levels. 

(b) No proposal for changiog the 
prt:sent scheme is under consideration. 

Purcbase Centres for Jute In Bibar 

878. DR. O.S. RAJHANS: Will the 
M ioister of TEXTILES be pleased to 
state: 

(a) \\'hlth r in ~ p ite of rq:cated an-
nouG( en,ent by the Union Qoverrment, the 
Jute Corrora t i( n of India (lCI) and Bil)ar 
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not opened adequ t number of purchase 
c~ntre In the jute growing area of the 
State; 

(b) if so, wh ther the Un ion G vern-
ment" have inQu ired as to why ad qua te 
numher of purcha e ce ntre h ove not bee n 
op~ne"d by. lh ... a CI in Bih r; 

(c) whether the State Gove rnmen t have 
dem 1nded any financial a si tance for thi 
purpose; and 

(d) if so, what and when adeq uat e 
number of purchas c ntres of ju te will be 
opened in Bihar stat 1 

THE MINITTER OF STATE OF THE 
MINISTRY OP TEXT) ES (SHRI 
KHUR HID ALAM KHAN) : (a) (d). 
There are at prr!~ent 3 purchase cen tre in 
Bihar. 26 purchall .... centr (incl uding 3 new 
cenlr S op ned thi ~ ason) ar run by the 
Jute Corporation of Indi a and 12 purchase 
centr s are run by Biha r S tare Cooperative 
Mar ke ting . Union (BJSCOMAUN) . An 
Advance of Rs. J .00 crOr s has been giv n 
to Bihar Sta te Coope rat ive Mark ting 
Union in two instalmen ts for st ppin up 
purchases of raw jute j Bihar . A total 
quantity of about 1.75 lakh b I s of raw 
jute have b en purcha~ed in Bihar upto 
18 N ovemb r, 1985 and furth er purchase 
are in progres . 

Step to Cbeck WastefuJIE penditure 

879. SHRI C. MADHAV REDDY: 

SHRIK.RAMACHANDRA 
REDDY: 

DR. HANDRASH EKHAR 
.. TRIPATHI: 

Will the Mini f r of PJNA NCB be 
pIcas d to state: 

(a) whelh r in the fl ight of th.. urgent 
nec~ i ty of re ur .: m bali 'ation for (h 
R . 1,80,0 0 rOrl'S S ~ ven( h Five Y ar 
Plan, Governm .. nt arl; con idel ing way nd 
mt!ans to locate areas of avo idabl e expendi-
ture' ar d 

(b) if 0, the t r contempl l d y 
"oY"rQlVen.t to b ' . WIJ t f~1 expenditvr, 

in Government epartments and Public 
Sector Undertaking ? 

THE MTNJSTER OF STATE IN THE 
MIt I TRY F FINANCE (SH RI 
JANARDHANA POOJARY) : (a) and (b). 
M .: a ure are taken on a continuou ba i 
to ur in s entia l ano non-producti v 
expc ditUfC. In recent tim , Government 
i~, s~ed ord ers banning cr a tion of post / 
filling up of vacancie , except in the most 
exe ptional circum tances . Efforts a re 
made th rough work mea urement studie 
conduct d by the Staff In p ction Unit of 
the Mini try of Finance/Internal Work 
Study U, it in various Miois tri sID part-
men ts to iden tify and locate surplus sto ff 
and prevent creation of avoidabl post . 
Meas ure have a Iso been tflke n to curb 
office xpenses like those on t I phones , 
S taff cars, consumption of p ... trol and p r· 
for mance of ai r journey by non-ent it led 
offic rs. Propo als of the administrative 
Min is tries for incurring xpenditu re above 
Rs. 3 crores on scheme /proj cts are 
scrutini. ed through tbe mechani m of 

xp ndilure Finance Committee and Public 
Jnve lment Do rd cha ir d by Secr rary 
(Exp ndilUre) to nsure that only e ntiaJ 
and viable schemes are approv d for 
execution. 

A Working Group has also been se • 
up under the Chairmanship of Cabinet . 
S cretary to review all on·goin activi tie 
and organi a tiODS and to di continue tho e 
wh ich have lost th ir uti lity. The result of 
th is review will be known in u course. 

Instructions have a Iso be n issued to 
various Mini trie / Department to take 
effecti ve step to curb non-essential 
expen~iture. aod effect a minimum of 5% 
reduct IOn JO the tota J Don-Plan provi ion 
made in the Budget Estimates of )985·86. 

The Bureau of Public Enterpri have 
to tb i sued instruction 00 imilar line. 

C ntra I Public Sector undertakin . 

ment of Re uat or R vi 
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80. SHRI HU AIN D 
th Mini ter of FJNA C 
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